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awaited, hence the pendency of the proposal.
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"Tllicit trade in sandalwood"

3196 SHRIMATI KAMLA SINHA: Will
the Minister of ENVIRONEMNT AND
FORESTS be pleased to state:

(a) whether it is a fact that multi-crore
illicit trade in sandalwood continues un-
abated and that plundering of forest wealth and
deforestation in Tamil Nadu has been on the
increase;

(b) if so, the reaction of Government
with regard thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONEMT AND
FORESTS (CAPT. JAI NARA N PRASAD
NISHAD): (a) No, Sir. The Government of
Tamil Nadu is taking pteventive measures to
control illicit removal of forest produce and
smuggling of Sandalw ood etc. There are 10
forests protecting squads, 6 Flying Squads
and 2 Striking forces engaged to curb the ac-
tivities of the anti-social elements and
smugglers, etc.

(b) Does not arise.
Conversion of Nadi -Kapadvanj railway line
3197. SHRIMATI URMILABEN

CHIMANBHAI PATEL: Will the Minister
of RAILWAYS be pleased to state:

(a) whether it is a fact that conversion of
Nadiad Kapadvanj railway line from MG to
BG was sanctioned in the year 1960 and the
construction on the line has



